Annexure-8
Name of the corporate debtor: NEW STEEL TRADING PRIVATE LIMITED; Date of commencement of CIRP: DECEMBER 16, 2021; List of creditors as on: MARCH 20, 2022List of operational ‘

creditors (Other than Workmen and Employees and Government Dues)

STEEL INDUSTRIES

Sale of Goods

CREDITOR NOT
FORMING PART
OF COC

SI. Name of creditor Details of claim received Details of claim admitted Amount of |Amountof |Amountof | Amount |Remarks if
No. contingent any claim not | ofclaim |lany
claim mutual admitted under
dues, that verificati
may be on
set-off
Date of Amoun Amount of Nature of Amount Amount Whether % of
receipt t claimed claim covered by | covered by related party? voting
claime Admitted security guarantee share in
d interest CoC
1 22/02/2022 (19311341 Contract for NIL NIL NO NA NA NIL NIL NIL BEING
SHAH ENTERPRISES 19311341 Sale of Goods SF’QEE}I\EENZQST
FORMING PART
OF CcoC
2 SHAH SCRAP 22/02/2022 96713409 95271055 Contract for NIL NIL NO NA NA NIL NIL BEING
CORPORATION Sale of Goods 1442354 CREDITOR NOT
FORMING PART
OF coC
3 U. S. ENTERPRISES 22/02/2022 23800425 9078930 Contract for NIL NIL NO NA NA NIL NIL OEE;\Q%ONAL
Sale of Goods 14721495 CREDITOR NOT
FORMING PART
OF CcoC
4 SHREE SWASTIK 25/02/2022 11950000 1936178 Contract for NIL NIL NO NA NA NIL 13822 NIL ogglg(;mNAL




SI.|Name of Details of claim Details of claim admitted Amoun | Amou | Amount | Amou Remarks, |Remarks
No |creditor received tof | ntof of nt of fifany if any
Date of Amo Amount of Natu | Amount | Amou Wheth % of |conting| any claim | claim
receipt unt claimed re of | covered | nt er voting ent |mutual | not | under
claim Admitted clai by covere relate share claim | dues, | admitte |verific
ed m security | d by d in that d ation
interest | guaran party? CoC may
tee be set-
off
5 DIVYA STEEL 846641 NIL NIL NO | NA NA NIL | NIL NIL BEING
25/02/2022 Contr Sigg{EgCI)ENAL
act for NOT FORMING
Sale PART OF COC
of
846641 Goods
6 THANE STEELS 25/02/2022 1725826 Contr NIL NIL NO | NA NA NIL | NIL NIL BEING
t for OPERATIONAL
LIMITED ac CREDITOR
Sale NOT FORMING
of PART OF COC
1725826 Goods
7 |IARNAV 25/02/2022 11,33,163 NIL NIL NO | NA NA NIL | NIL NIL BEING
OPERATIONAL
ENTERPRISES Contr CREDITOR
act for NOT FORMING
Sale PART OF COC
of
133163 Goods
8 |SHREE GANESH 25/02/2022 20,51,839 Contr | NIL NIL NO| NA NA NIL | NIL NIL BEING
t for OPERATIONAL
TRADERS ac CREDITOR
Sale NOT FORMING
of PART OF COC
2051839 Goods
o IM.S. 307122021 30195862 (30195862  Contra  NIL NIL NO| NA NA NIL | NIL NIL BEING
¢ for OPERATIONAL
SHIPBREAKING C CREDITOR
PVT LTD Sale NOT FORMING
of PART OF COC
Goods
TOTAL 603916278 587738607 16177671 | NIL







